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Resentment of the Overseers (Civil)
in Coal India Limited

1765. SHRI A. K. ROY: Will the
Minister of ENERGY AND COAL be
pleased to state:

(a) whether he is aware of the se-
rious resentment of the Overseers
(Civil) in Coal India Ltd. over gross
discrimination suffered by them in
respect of promotion compared to
their counterpart in electrical and
mechanical departments, if so, facts in
details;

(b) whether there are large number
of vacant posts in the department aff-
ecting the work; and

{c) if so, steps taken thereabout?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
MAHAJAN): (a) to (c). In-
formation is being collected and will
be placed on the Table of the House.

East Pakistan Refugees

1766. SHR; K P. UNNIKRISHNAN:

Will the Minister of SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number of rufugees who
entered India from erstwhile East
Pakistan from the 19th July, 1948 to
the 25th March, 1971;

(b) how many of them entered the
different States State-wise of the North
East; and

(c) of them, referred to in part (a)
above—

(1) how many have been regis-
tered as refugees;

(ii) how many have been rehabili-
tated by Government;

(iii) how  many
themselves; and

rehabilitated

(iv) how many are yet to be rehab-
ilitated?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHRI P. K. THUN-
GON): (a) 52.31 lakh - persons since
October 1946. Separate figures from
19th July, 1948 are not available.

(b) Statement (I) is attached,

(¢) (i) All these migrants were
treated ag refugees.

(ii) About 32.35 lJakh persons.

(iii) Those who did not join relief
camps as a prelude to dispersal to re-
settlement sites were deemed to have
rehabilitated themselves.

(iv) About 6000 families.





